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(e) if so, the details thereof and names   1 of 
companies involved in such activities; and 

(f) what action Government have taken 
to amend the position? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF ELECTRONICS AND 
IN THE MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI M. S. SANJEEVI RAO): 
(a) to (f) The information is being collected 
and will be laid on the Table of the House. 

Scheduled Castes   Development   
Corpora-tions and Harijan Cells 

302. SHRl RAM BHAGAT PASWAN: 
Will the Miinster of HOME AFFAIRS be 
pleased to state: 

(a) the names of the states where Sche 
duled Castes Development Corporations 
and Harijan Cells have been constituted; 

(b) what are the programmes under 
taken by the Scheduled Castes Develop 
ment Corporations and Harijans Cells 
since their formations; 

(c) whether such Scheduled Castes 
Development Corporations and Harijan 
Cells have been constituted in Bihar: and 

(d) the number of families and persons 
which have benefited so far in Bihar? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
MATI RAM DULARI     SINHA):     (a) 
Different States have different administrative   
arrangements  to  oversee,   coordinate and 
monitor the work under the Special 
Component  Plans,  which have been  for-
mulated  under the guidance of Planningl 
Commission and the Ministry of    Home 
Affairs, The States of  (1)  Andhra    Pradesh, 
(2) Assam, (3) Bihar, (4) Gujarat, (5)  Haryana 
(6)  Himachal Pradesh, (7) Karnataka  (8)     
Madhya    Pradesh     (9) Kerala   (10)   
Maharashtra     (11)   Punjab (12)   Rajasthan   
(13)   Tamil  Nadu   (14) Tripura (15)  Orissa 
(16) Uttar    Pradesh (17)  West Bengal, and 
Union Territories of Delhi  arid  Chandigarh 
have  set     up separate  Scheduled  Castes  
Corporations. 

 
(b) A representative sample of pro-

grammes undertaken is given in Statement I. 

(c) The Bihar State Scheduled Castes 
Cooperative Development Corporation was 
established in August,  1978. 

(d) The latest reports available, indicate 
that loans have been sanctioned to 13710 
applicants, upto March, 1983. 

Statement 

S. No. Name of Scheme 

1. Agricultural  inputs... 
2. Agricultural   implements. 
3. Bullock Carts. 
4. Bullocks. 
5. Oil Engines. 
6. Irrigation. 
7. Milch Animals. 
8. Sheeps. 
9. Piggery. 

 
10. Ducks. 
11. Poultry. 
12. Goats. 
13. Tailoring Machines. 
14. Carpentry. 
15. Shoe making unit. 
16. Laundry. 
17. Blacksmithy. 

18.       Palmyrah Products. 
19. Hair Dressing. 
20. Sound   Service   Equipments. 
21. Wet Grinding. 
22. Flaying,  curing and tanning     of 

skin. 
23. Bamboo and cane Industry. 
24. Mat Weaving. 

 
25. Brick  Industry. 
26. Fish rearing. 
27. Business improvements. . 

28.       Electrician Tiny Shed. 
 

29. Transport. 
30. Cycle Shops. 
31. Vegetable shops. 


